F. No 06/CESTAT/Statement/2011-CR \

CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
WEST BLOCK NO.2, R.K. PURAM, NEW DELHI-110066

Dated: 12 /11/2021

Bench wise statement showing pendency, institution
and disposal of appeals and stay applications with year
wise break-up of appeals pending as on 01/11/2021 is
circulated for information.
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Copy to:-

1. SPS to Hon’ble President, CESTAT, New Delhi.

2. Members, CESTAT All Benches

3. Chief Commissioner (AR), CESTAT, New Delhi.

4. PS to Registrar/DRs/All A.Rs-including Regional Benches.
“Computer Section (for uploading on website)

6. Office copy/Guard File



WEST BLOCK NO.2, R.K.

Disposal and Institution f

PURAM, NEW DELHI-66

or the month of october, 2021

j::::[::///]::Ej

CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,

-

- - - |
Opening Balance Fresh Institution/ Restored/ Disposal Pendency
Remanded

L_/,/L/L/_//L,/L//
DELHI 6717 285 58 6944
MUMBAI 14309 158 108 14359
KOLKATA 10335 52 78 10309
CHENNAI 8830 131 70 8891
BANGALORE 8827 38 56 8809
AHMEDABAD 10509 115 65 10559
ALLAHABAD 2094 9 17 2086
CHANDIGARH 5251 3¢ 4 5284
HYDERABAD 4342 12 60 4294
TOTAL 71214 837 . 516 71535




CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL

Monthly statement of E-Hearing Matters for the month of october, 2021

S. No. |Bench No. of Applications |No. of Appeals No. of Appeals Remarks
Received Listed Disposed
1 DELHI 20 603 50( 42 order reserved)
2 MUMBAI 3 i Nil
3 |KOLKATA 35 169 78 Order Reserved-23
4 CHENNAI 2 . 1 early hearing was NA
' allowed. Appeal
pertains to 2013. To be
posted in next DB
5 BANGALORE |8 166 56 73 Misc. applications are also disposed.
6 AHMEDABAD |28 682 65
7 |ALLAHABAD |0 0 17 filed in earlier
| month including
SVLDRS
8 CHANDIGARH |5 0 4 all five appeals pertain to division bench which is
pending for want of division bench. ’
9 Hyderabad 2 nil 60 NA -




STATEMENT SHOWING YEARWISE BREAK Up OF
PENDING APPEALS IN CESTAT, AS ON 01.11.2021.

VEARS |DELHI_|MUMBAI [KOLKATTACHENNAI |BANG. __|AHMEDBD. |ALLBD CHD [HYD
L.‘ 1993| 0 of 0 0| 0 *0 of o 2|
| 1 | | | l A
| 2000 0| 1] 0 0| ol 0 0| 0 o]
L ‘ \ \ l |
| 2001 0| 0| 0| 0 0 0 0 0 0
I l | ' '
| 2002 ol 0| 0 0 1 -1 of T o 1
L | \ .
[ 2003 0 0| 0 0 3 0 0 0 7
l \ |
2004 6 0 0 0 o] - 0 0 0 4
2005 4 4 0 0 0 1 0 0 0
2006 15 6 o 0 0 5 0 0 o
\
| 2007 3 2 0 0 2 5 1 4 5
l B
[ 2008 5 5 1 0 15 1 3 7 3
| l | ,
| 2009 45| 67 147 0 " 106/ 38 14 14 37
l |
[ 2010 45 16 202 . 7 471 83 14 67 17
\ | .
2011 23] 36 548| 66 495 163 18] 207 60
l ]
2012 53] 483 435/ 93 681 473 63| 293 387
| 1 l | |
| 2013 94/ 727 497 622 698 950] 45| 438 304
|
[ 2014 147 1027 603 939 963 959 74] 542 373
|
! I
{; 2015] 176| 980 564 1187| 940| 946] 114 454 275|
l \ |
2016 282] 1672 980 1173 1129 1046] 104 356 477
l
2017 530/ 1630 883 1112 1030 go8| 122] 534 564
l l
2018]  1344] 2146 2421 1501 1046 1129] 232|964 518
l l
2019]  1429] 2289 . 1754 1089 400 2077| . 300] 618 342
[ l \ |
| 2020] 952| 1383 593 463 246 838| 544| 377 343
| l | l |
| 2021 1791] 1888| 681| 639 584 936| 438) 409 575/
[TOTAL 6944 14359] 10309 8891 8809 10559 2086 5284  4294| -




DELHI
MUMBAI
KOLKATA
CHENNAI
BANGALORE
AHMEDABAD
ALLAHABAD
CHANDIGARH
HYDERABAD
TOTAL

Note :

MONTHLY STATEMENT FOR THE MONTH OF October 2021 AS ON 01/1 1/2021

RECEIVED FROM
OPENING BALANCE FRESH INSTITUTION APPEAL RESTORED OTHER BENCHES
ExcISE|cUSTS TAX_|AD |TOTAL |STAY xoislousTom]s TAX |AD [TOTAL|STAY [EXCISHCUSTOMS |5 TAX AD |TOTAL |STAY |EXCISE [customglsTax__ |aD  |TOTAL

= - I ] I
ool 2305 302] es| er17| o 38| 191 S 2 0] o 2 0 3| o 5 0 0 2 0 0 2
| S8 | 3302) 5] 6717) 0L AL _________M_________,______,__________~____________________________________
3907| 5636 4766| of 14309| O] 18 78| 57| o 0] of 4 3. | o 8 0 0 0 0 of - o
| 3907 S636) LA . ] o 8 o4 8
J019| 2530| 3877| o] 10335] 400] 10 8| 24| ol 2| 5| o0 0 ol o 0 0 0 0 0 0 0
~o00| aa64| ase7| o| ess| 15| 9] 1031 19} O 1| o o 0 of o ol o 0 0 0 0 0
| vesp| daedl Bhe | o] op ol 9 % ——— P
086 1545| s196| of ss27| 10| 1 of 28] of 38 3 o0 0 of o = o 0 0 0 0 0 0
| 2086 1545 5196 7 : __.______________,______,_,___________________.._____________.____
we73| 2827\ 2809| of tosos| 27| 8 os| 12| of 115 2| © 0 of o of o 0 0 0 0 0
| 4873] 2827| 2809} O .. | o] 9o o 9 4
o32| e613| sas| of 2004 6] 2 3 of of 7 7| o 0 2| o 2 0 0 0 0 0 0
| 632 613] 849) Ol T ¥ TN . O . .. WS L. V. MR .
2o10]  o77| 2064] 0| 5251 of 9 4| 24| of 37| o © 0 of o 0 0 0 0 0 0
e -l - | o o o O 7 ——— I
T1s0|  o77| 2215] o| a342] 1] 3 5 al of 12l ol o 0 of o of o 0 o 0 0 0

| 1150} O] o (. SN,
~vo91| 20843] 28075| 65| 71214] 29| os| 503 221 2 g22| 17| 6 3 6| o 15| 0 0 2 0 0 2

1 Sanctioned strength of the Members is 33 and working strength is 16 as on 01.11.2021
2 Figures may be considered as tentative and subject to further verification.

3 Members on leave during the month of October , 2021 for 47 days as under. (Details shown on the basis of leave applications submitted by

the Members as were available in the Administration Section, CESTAT, New Delhi.)

1 Hon'ble Justice:Shri Dilip Gupta, President Nil 1% sh. P. Dinesha Member(Judicial)

2 Sh. Ashok Jindal, Member(Judicial)) Nil 12 Sh. Ajay Sharma Member(Judicail)

3 Sh. Anil Choudhary, Membe (Judicial) ' i1 13 Ms. Rachna Gupta Member(Judicial)

4 Sh. S. K. Mohanty, Member (Judicial) 8 14 Mr Sanjiv Srivastava Member (Technical)
5 Sh. Ramesh Nair, Member (Judicial) NIL 15 Dr. Suvendu Kumar Pati, Member(Judicial)
6 Ms. Sulekha Beevi C.S., Member(Judicial) Nil 16 Mr. P. Anjani Kumar, Member(Technical)

7 Sh. P. K. Choudhary, Member (Judicial)
8 Sh. Raju,Member(Technica!)
9 sh.C.J. Mathews,Member(Technical)

10 sh. P. Venkata Subba Rao Member (Tech)
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TRANSFER TO
OTHER BENCHES

CLOSING BALANCE
—E;c’ISE"TCUSTOMS

0 1004
0 3892

0 3910
0 1867
5 2078
0
0
0
0
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apnil fwari)
Assistant Registrar.
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